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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 1301 OF 2024

In the matter of

NEWS ITEM TITLED 11HIMALAYAN GLACIAL LAKES EXPAND BY 10.81 %

IN 13 YEARS RAISING FLOOD CONCERNS AND URGENT CALL FOR

ACTION" APPEARrN(J IN THE TIMES OF INDIA DATED 04.11.2024

REPLY ON BEHALF OF RESPONDENT NO. 6 (CENTRAL POLLUTION

CONTROL BOARD) IN THE ABOVE CAPTIONED 0.A.

MOST RESPECTFULLY SHOWETH:

1. That Hon’ble NGT vide Order dated 19.11.2024 and Notice dated 27.11.2024

impleaded the Central Pollution Control Board (hereinafter referred as CPCB)

as Respondent no. 6 in the instant matter. Thereby, the reply is made in

succeeding paragraphs.

2. That, CPCB is a statutory Board constituted under Section 3 of The Water

(Prevention and Control of Pollution) Act, 1974. It performs the fbnctions under

The Water (Prevention and Control of Pollution) Act, 1974, The Air (Prevention

and Control of Pollution) Act, 1981, and The Environment (Protection) Act,

1986

REPLY ON MERIT:-

3. That, the present matter is related to news item report about the rapid expansion

of Himalayan glacial lakes. The report states that the glacial lakes have grown

by 10.81% over the past 13 years. The situation is even more critical in India

where glacial lakes expanded by 33.7% over the same period. This expansion

is a direct result of rising temperatures and accelerated retreat of glaciers due to

climate change. That as gla b,..Lhey form larger glacial lakes, which now
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hold significantly more water, raising concerns about the increased risk of

natural disasters like floods and landslides.

4. That, as the subject matter relates to the rapid expansion of Himalayan glacial

lakes, in compliance with Honlble NGT order dated 19.11.2024 passed in

instant matter, CPCB has communicated with G.B. Pant National Institute of

Himalayan Environment and Central Water Commission for seeking the status

report in the matter via letter dated 08.01.2025 and a reminder letter dated

07.02.2025. A copy of the letters dated 08-01-2025 and reminder letter dated

07.02.2025 are annexed herewith as ANNEXURE'-1 and ANNEXURI:-

II. The status report of the matter is still awaited from the concerned authorities

by the answering Respondent.

5. That, it is humbly submitted that CPCB has not dealt the subject matter of

expansion of glacial lakes as a direct result of rising temperatures and

accelerated retreat of glaciers due to climate change. It is prayed that the

Hon’ble Tribunal may consider the response filed by other respondents for

adjudication of the instant matter.

6. That, the answering respondent no. 6 craves leave of the Hon’ble Tribunal to

file additional reply, if required, in future.

7. That in the light of the above submissions, it is respectfully submitted that this

Answering Respondent, i.e., CPCB, shall abide by any order(s) or direction(s)

passed by this Hon’ble Court in the instant OA.

b{
(INazimuddin)

Scientist 'F’
Central Pollution Control Board
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 1301 OF 2024

In the matter of:

NEWS ITEM TITLED "HIMALAYAN GLACIAL LAKES EXPAND BY 10.81 %

IN 13 YEARS RAISING FLOOD CONCERNS AND URGENT CALL FOR

ACTION" APPEARING IN THE TIMES OF INDIA DATED 04.11.2024.

AFFIDAVIT

I, Nazimuddin working as Scientist 'F’ in Central Pollution Control Board,

Parivesh Bhawan, East Arjun Nagar, Delhi, the Respondent No. 6 in the above

matter, do hereby solemnly affirm, declare on oath and state as under: -

1. That I, the deponent herein is well conversant with the facts and circumstances

of the present case on the basis of the information derived from the official

records, and hence, I am competent to verify, sign and swear this affidavit on

behalf of the Respondent CPCB.
HI+-

A(Th I
+

':(::3:;{’:A;:X§
/JUILJ

q)F #That the accompanying reply has been draned and filed under my instructions

and authority the contents thereof are true and correct on the basis of the record

maintained during ordinary course of business of CPCB and available records

and documents and the contents of the same are read over and explained to me

and are not repeated herein for the sake of brevity.

ThIat the accompanying reply may be read part and parcel of the present affidavit

A} am competent to swear this affidavit.

DEPO gENT

Hlt aPfgqal;T / Nazimudaln
agIFi+ 'w / Scientist 'F'

aan vqwT neWI zhU
Central Pollution Control Board
(qqfqw.qqqiwql3qfjqdqqqlaq. mw wtvn)
(Wo Environment. Forest Arxl CEmat8 Change. aM. of India)

qRivr qm. W al# VIV. fWbuo032
Parivesh Bhawan. East Adun Nagar, Delhi-IIt}032

MAP 2025
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V,ERIFICATION
U / f4dP 9n9R

Verified at New Delhi on this day of *- -- $025 that the contents of the above

reply are correct and true on the basis of the records of the case as mentioned in the

day-to-day affairs of the CPCB. Nothing has been concealed therefrom or mis'

stated

\$'
DEPONENT

qlKRqBqetq / Nazimuddin
&gTfi6 'W / Scientist 'F’

BRan Uq5uT HdHIMa
Central Pollution Control Board
(wfqw, m$ qaqlgqf+qdqtnaq.qne VT6Ni
(M/o Environment Forest And Clirnate Change. Govt. of India)

vflivr q=n. Idf @q nn, fBdt-llo032
Pariv8sh Bhawan, East A4un Nagar1 Delhi.110032

(iNDIA)

a 7 MAR 2025
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Annexure- I
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Annexure- II

7

11



8

12



Annexure- III
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